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OU exploration iD Tamil N.d. 

2040. SHRI P. KOLANDAIVBLU: 

DR. V. RAJBSHWARAN : 

Win the Minister or PETROLEUM 
AND NATURAL GAS be pleased to 
atato tbe details of oil exploration beiDI 
done at prescnt in Tamil Nadu and the 
expected yield therefrom? 

THE MINISTER OF STATE OF 
THE MINISTRY OF PETROLEUM 
AND NATURAL GAS AND MINISTER 
OF STATE IN THE MINISTRY OF 
FINANCE (SHRI BRAHMA DUTT) : 
ONGC have deployed (our dep.rtmental 
and two contract parties for conducting 
seismic surveys in Tamil Nadu. Four 
rip bave also been deployed for explora· 
tory drilliog. Exploration ror hydrocar
bons being probabiHstic in nature. it 
would not be possible to indicate in 
advance the result or these efforts. 

Takeoyer of. unit A"bok Paper Mill~ by 

Hlndultan Paper Corporation Limited 

2041. SHRI P. M. SAYEED: Will 
the Minister or INDUSTRY be pJeased to 
state : 

(a) whether it is a fact that the Hindu
stan Paper Corporation Limited proposes 
to takeover a unit of the Aahok Paper 
Mills in Assam; 

(b) if so, the reasons therefor; and 

(c) the terms and conditions settled in 
t hi s regard ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTRY 
INDUSTRY (SHRI M. ARUNACHA. 
LAM): (a) to (c) Consultations with 
Government of As~am on tbe terms and 
conditions or 8ssocia'jon of Hindu.tan 
Paper Corpc.1ration with the management 
of Ashok Paper Mills are taking placc. 
No final view haa yet emerged. 

12-Poln. actJ.. pl •• for e. ct •• e, I. 
881 .... '1.. I_am, 

2042. SHRI VISHNU MODI: Will 
the Minister of IN DUSTR. Y b. pleued 
to stale: 

(a) whether it ia a fact tbat tbe COD

federatioD of EDlin.oriDI IDduatry ba. 
submitted a 12-point Action Plu to tbe 
Government for achlevinl,reater efficienc), 
in tbe Indian oDlineeriDI industry; 

(b) if so, detail. of the 12·point Action 
PIan; and 

(c) the reaction of Government there
to ? 

THE MINISTER OP STATE IN THB 
DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTR.Y 
OF INDUSTRY (SHRI M. ARUNA
CHALAM) : (a) Yes. Sir. 

(b) and (c) The action plan submitted 
by tbe Confederation includes luaeatloDS 
on liftinl or concrols on ,rowtb. raisinl or 
exemption Jimi •• for tbe purpole of Indus
trial Iieen.inl, extension of tbe ICOpe of 
minimum econ omie scalel or operation to 
covtr more industrios, relaxation. (rom 
tbe provisions of MRTP Act and Com
panies Act etc. The policy of tbe Govern
ment bas been directed towards liberaUsI
tiOD of the Industrial Policy within the 
overall framework of the Industrial Policy 
Resolution, 1959. In pursuance or tbe 
policy, Government havc taken a number 
of steps towards fiberaUsalion of industrial 
licensing policy and procedure. This is 
8 conti nuous exercise and luna1ions 
made by the industry arc alto taken into 
account before arriviol at dcct.ionl in 
tbJs reaard. 

Production or eaerl1 frOID .a.,. 

2043. SHRf C. MADHA V REDDI : 
Will the Minister of ENERGY be pleased 
to state: 

(a) .be total estimated quantity of 
waste producod aDDually In IDdJa from 




